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eri bed eatry I'ce of rupee one e\lC'I')' lime he 
retum. baek : and 

(e) If 10. the DIeasures GOYeflltne\ll 
propoae 10 take to remove Ihese bard· 
~hips 7 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINOH): (a) and (b). This difficulty has 
arisen becau~ conblruclion wOlk ib be;", 
underlaken wllhout closing Ihe building. 
Trmporary lollet facilities and a water 
cooler Bre available UDd their locations ole 
mar~ed. Tile 91her fadliti .. b .. eh as tele· 
phones Bnd restaurunt are ulso av"ilable. 
More telephone~ will hc available by the 
end of Dec:embor. 1968. For the present. 
bon.fide passengers who bold air tickets 
are not required to pay the cntry fee in 
order to return to the interu"tionai 
10uDge. 

(c) The works in prOlress are expected 
to he compleled by the end of Janu:uy. 1969 
and 10UJIPl with all e .. enllal facilities will 
be available thereafter. 

Compl.IDls rc·'aod scned by I A C. 

3648. SHRI ABDUL OHANI DAR 
Will the Minister of TOURISM ANn 
CIVIL AVIATIO"l be pleallCd to 51ate : 

(a) whather Government have received 
several complaints from the pas,enlers 
who travel In tbe Indian Airlines Corpora· 
lion Pianos Ihal they are "lIinl hopei ... 
food. especially velelarian food; and 

(b) If so. tbe action laken in the 
matter 7 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINOH): (a) and (b). There hive _n 
complain IS rea.rdiq Ihe qualily and quln· 
tity of ve,elarian meal.. ContInued efforll 
are helna made to Improve the quality of food 
as well as to provide new dllhes to caler 
10 dift'erent tastes. Olllcerl·ln·Charae or 
Caten.,. EftaNiR_1I have been trained 
in Caterina Institulcs. Cooko aod oLiler 
stair are aloo .iven adequate tr~lnln •. 

Prel .... Rat .. l.crea.ed ..,. I ..... Alrfl .. 
C ........ 

3649. SHRI ABDUL OHANI DAR, 
wm the MIDialer of TOuRISM AND 
CIVIL AVIATION lIe,-sad 10 81ale : 

(8) wbetller It Is a r.a lbal tile IaGIan 
Alrllaea b .. IIICI'eUed ill rreitbl ..... ; 

(b) if· 10. br how many per cenl atld 
sinc:e when : aad 

(c) lb. reetonl for Ibe Increase? 

THE MINISTER OP TOURISM AND 
CIVIL AVIATION (DR. KARANSINOH): 
(a) to Ie). CODsoqueDton th. devalual on 
of the Indian rupee. the rupee equlvaleal 
of the cost of aircraft and ipal'fl weDt up 
I'rsultlnl in corret!pondin. increalle in the 
COlt of operations in the Indian Alrll __ 
To oft'let such an increale. the fare and 
frei,ht rates In Ihe Indian Airlln.. were 
increa.cd by IS% in 1967 In all 5ec:lon. 
uc'ept Ihose in the Assam area where Ihe 
inere.se wa. restricted to 5%. 

A ppOlatmeal or Staft' In 
Trlpu,. 

3650. SHRI KIRIT BIKRAM DEB 
BURMAN: Will tho Minister of HOMS 
AFFAIRS be pleased to state: 

(a) whether it is a fact Ibat penoM 
from out.ide Tripura particularly from th. 
nelahbourinl Siaies have hoen employed In 
the Tripura Government olllces In prefer-
ence to the qualified local younamen avail· 
able in Tripuru ; 

(b) if 10. the realons therefor: 
(cl the leneral policy followed in lbe 

appointment of local aad olher personl In 
Government job. in Tripura ; and 

(d) the percenlaae of local people aDd 
outsiders employed In the Trlpura Oovera-
menl offices and other State enterprll .. In 
Tripura 1 

THI! MINISTER OF STAll! IN THE 
MINliTRY OF HOME APPAU!.S (lHIlI 
VIDYA CHARAN SHUKLA): (al 10 (dl. 
Oth.r IhialA belnl equal. local caaclld .... 
are preferred for appnlat_1 to tN>1I. In 
the offices of Ihe Government of Trlpura. 
However. when luitable 10l:Il1 t:8lldldatea 
arc not available. appolnl_DII 10 the poet. 
.re made from lite candidates of IIIe ..... -
bourinl Slates. parllcular., Wot .... 1. 
oa tbe r_odaIlona of tbe UaIon 
Public Servl"" ComIIIi .. lon or willi the 
approval of Depart_t.1 Pro_tloe Coal-
milt... The Inleteola of tb. I_I CMdI-
d.t. bave been .. rquardcd uDder III. 
provisionl of the H.llllldlal Pradeeh. 
Manipur aDd Tripurll Public s."ioy_al 
(RcquU-1 ... to RelIdCIIK.) au .... 1m. 
ICICOr_ 10 wb~ DO poll wllicb ,*ri ... 
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lCale of pay with a minimum not exceedlnl 
rupees three hundred eRn be IIl1ed up by a 
person who has not been continuously 
rcsidinl in Tripura for at least three years. 
The Administrator is, however, competent 
to relax these provllions under exceptional 
circumstances. Even in relard to the 
lervlce cadres like Indian Administrative 
Service, Indian Police Service, Indian 
Forest Service, Central Health Service, 

• there is room for local officers Hllina up 
.foe promotion quota posts and competing 
thr direct recruitment quota posts. 

The Information relating to the percen· 
tale of locals aDd outsiders employed in 
various olllces of Trlpura Government is 
not readily available. 

Us. of Central Rcsen. I'olieo In 
NaJafprh Ne" DeIhl IndustrIal 

A rea Dlsp Itel 

36SI. SHRI BHAGABAN DAS ; 
SHRI GANESH GHOSH; 
SHRI SATYA NARAIN 

SINGH; 
Will the Minister of HOME AFFAIRS 

be pleased to state; 
(a) whether the Central Reserve Polke 

was used by Government durin, the tokcn 
strike orlRnised by the workers in the 
Najarllarh Industria) Area on the 6th Sep· 
tembe', 1968 ; 

(b) if so, the circumstances under which 
the C. R, P. was used by the Deihl 
AdminIstration; 

(c) whether Government have received 
any representation opposing the use of 
C. R. P. during industrial dis' putes; and 

(d) if ,0, the detail, of the representa· 
tlon Bnd the Dclion taken thereon? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) anJ 
(b). Some units of the Ceatral Re.erve 
Police which had been placed under the 
Inspector General or Police. Delhi, were 
used hy tbe Deihl Administ ration In deal· 
Inl with the situation created by the .trik-
Inl workers In the Najafllorh Industrial 
are. on the 6th September 1968 

(e) and (d). A letter dated the 29th 
IUDo, 1968, maklllJ alle,lIlons 01 IDler' 

terence by the Central Reserve Police in 
certain trade union disputes In Delhi, was 
received from ODO Shri Sadbu Sinllh, pur· 
portiDI to be the General Secretary of (ho 
so·called General Mazdoor Union (Reid.), 
Karampura, New Deihl, and, on inve.tilla. 
tion, those allellations were found to be 
baseless. 
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